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·state )i2ectricity Board is functioning 
very eft\ciently. tlut because of the 
coal shortage, sometimes the progress 
is hampered. I know that. I am 
trying to m.eet the demand. 

Coal CompaDY Land Acquisition Pro-
gramme 

*971. SHRI JYOTIROMY BOSU: 
Will the Minister of ENERGY be 
pleased to state: 

(a) e~ er it is a fact that coal 
compapy land acquisition programme 
is in jeopardy; 

(b) if so, aetails thereof; and 

(c) if so, action taken iIi the mat-
ter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHA,JAN): (a) CoaT-Com-
panies have been facing difficulties in 
.acquisition of land. 

(b) Difficulties are encountered due 
to time taken in completing acquisition 
proceedings as well as in taking physi-
cal possession of lands that have 
been acquired due to demands for 
higher compensation anci for pro-
vision of jobs in excess of the 
:available vacancies. 

(c) Miasures for expeditious acqui-
sition of lands are being reularly 
pursued. with the State Government 
authorities. 

SHRI JYOTIRMOY BOSU = I un-
detstand that 20 plus 21 i.e. about 
41 new coal mining projects are being 
held up because Of total and utter 
inefficiency of this Government, the 
Minister and the Mh.'listry. The 
money allocated for for thes..e projects 
would come to Rs. 793 crores. They 
are telling the people that they want 
to have an additional production of 
29.5 m.i.1lion tonnes. And the Sixtb 
Plan projection (1984-85) is 168 mil-
liOt."1. tonnes. This is the prime mov-
ing energy source in the eountry. 

1 would like to know 
Minister, the hon. Minister. 
TUption). Why should they 
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SHRI JYOTlJUlOY BOSU: Why 
should they laugh ? My question 
is .... 

MR. SPEAKER: I will ask yoU 
a question. Why should not they ? 

(Interrupti.ons ) 

SHRI JYOTIRMOY BOSU: It is 
the American way Of doing things. 
You put a question and they will 
put a question in answer. 

Sir, I would like to ask what eX-
peditious measures have been taken 
specifically. Will he kindly tell us 
what specific measures have been 
taken so that the expeditious com-
pletio."l of these projeets is accomp-
lished ? 

,. 
THE ::\·1DUSTER OF ENERGY 
(SHRI A. B. A. GHANI KHAN 
CHAUDHURI) : Mr. Speaker, Sir, 
in Bengal and Bihar at the end of 
1 BaO land acquisition proceedings {O:' 
nearly 9,000 acres of land were. pend 
ing and execution or constructIon of 
15 sanctioned projects this year alone 
h.ad been hampered. 

MR. SPEAKER: He wants speci-
fic measw'es, if you have taken any. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I am coming to that. 
Well we are talking to the Chief 
ini~ter  a.;.1d the officers are moni-

tor~ng the whole thing. But as a·· 
matter of fact, I have just now 
signed and sent a letter to the Chief 
Minister of West Bengal, Mr. Jyoti 
Bosu That is for land acquisition. 
Shniiarly, we are writing all the 
time to the Chief Mini&ters. I have 
bee.,n to Patna the other day and 
there we discussed these matters. I 
must admit that all the State Govern-
ments are sympathetic, but there are 
certain limitations, certain difficul· 
ties. The limitations are about tak· 
ing possession of the land. The land 
losers come ·for jobs. Not.-o .. ,ly the 
land losers, but also the vast number 
of unemployed youths dO not allow 
us to work unless we assure them 
work. It is not possible for coal com-
panies to give job to everybody. So, 
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this is being hampered. We have 
brought this to the notice Of the 
Chief' Ministers and as a matter of 
fact the West Bengal Chief Minister 
e~t to Asansol for solving this pro-
blem and he did tell me a few days 
back that he could not solve the 
problem though the trade union lea-
ders were sympathetic, but it is be-
coming a law and order problem. 
Unless we resolve this, I am afraid 
there will always be delay in hav-
ing land acquisition. 

Mr. Speaker, Sir, the other prob-
lem is about land compensation. We 
have given money to the Chief Mi-
nisters and I have personally told 
them not to wait for our permission. 
They should give the award which 
they consider fair according to their 
assessment. 

SHRI JYOTIRMOY BOSU: Sir, 
about the land acquisition procedu-
res even today in spite O'f the fact 
that they are really taking the coun-
try to titter destruction and a grind-
ing halt. they are not thinking of 
treating the disease. What steps has 
he taken to ensure that land acqui-
sition rocee~ g  and procedure are 
simpUfied and are made less timer 
consuming? (Interruptions) . That 
can be done in the National De-
velopment Council Meeting. Now, J 
am asking the hon. ini t~r whether 
he-'would agree to write to the Chief 
Ministers formally and officially that 
they may pay compensation for land 
,so that the small and medium pea-
santry can get money and buy simi-
lar size plots of similar type. 

MR. SPEAKER: That is already 
replied. 

SHRI JYOTIRMOY BOSU Not 
replied. Their compensation for-
mula is very outdated. 

MR. SPEAKER: That is what he 
has said, whatever they think ..... . 

SHRI JYOTIRMOY BOSU: No. 
I am askilng, would he like to write? 

MR. SPEAKER: That is what he 
has said. 

SHRI JYOTIRMOY BOSU: Verbal 
t!1ings would not do. They will go. 
back on it. 

My second question is those who are 
working on the land, if they are dis-
placed, the owning class and the 
landless peasantry, if they are dis-
placed from the land, would you 
guarantee that those displaced persons 
will be first employed in the coal min-
ing project that is undertaken? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I have very categori-
cally said that I have written to the 
Chief Minister. I met the Chief 
Minister. I asked them kindly to let 
me know who are the land losers. I 
am 110t accepting my own definition of 
land loser. I am asking the respective 
State Governments to tell me categori-
cally whom they think to be land 
losers and also .... 

MR. SPEAKER: And giving them 
adequate C'ompensation. 

SHnr A. B. A. GHANI KHAN 
CHAUDHURI: They are being given 
compensation. Not only that, money 
is with the State Government. It is 
not that they ,have to ask for money 
from us. I have deposited money with 
the State Government. I have told 
them that whenever they require fur-
thur sum, they may kindly tell us and 
we will give them money_ 
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MR. SPEAKER: He has already re--
plied to that. 

I 
SHRr A. B. A. GHANI KHAN 
CHAUDHURI: We have expressed our 
concern for the Harijans. for the 
backwards, for tribals and asked the 
state Governments to treat it on pri-
ority basis. 
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SHRI JYOTIRMOY BOSU: How do 
they ascertain the market price? What 
is the basis? 
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Method to cut fuel consumption 

*972. SHRI CHINTAMANI A~ 

Will the Minister of PETROLEUM. 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether it is a fact that the 
Petroleum Conservation Research 
Association has evolved a 'unique' 
driver training method to cut fuel con-
sumption; and 

(b) if so, the details regarding its 
method as well as other methods in 
which Government propose to educate 
people in this regard? 

THE ~  OF PETROLEUM,. 
CHEMICALS ANn FERTILIZERS 
(SHRI P. C. SETHI): (a) and (b). A 
statement giving the requisite informp-
tion is placed on the _ Table of the 
Sabha. 

Statement 

(a) and (b). In a new Driver Train-
ing method for reducing diesel con-
sumption, devised by the Petroleum 
Conservation Research Association 
(PCRA), an organisation under the 
administrative control of this Minis-
try. driver is able to see. the level 
of fuel consmuption of the vehicle on 
a sight glass fitted on a calbrated fuel 
tank from which the fuel is supplied 
to the engine. He is thus able to com-
pare the effects of the good and bad-
driving practices in relation to fuel 
consumption. 

Besides the programme to train the 
drivers inorganised fleets through 
driver training clinics, the PCRA has 
also a project to set up model depots 
in selected State Transport Under-
takings where the impact of good driv-
ing and maintenance practices would 




